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Solicitor General Of India (NP)

UPON hearing the counsel the Court made the following
ORDER

Mr. Kaustubh Anshuraj, learned counsel has moved an
application for discharge of the previous counsel viz., Mr. Anand
Mishra who was appearing for the applicant-intervener (viz., Mr.
Shankar Shyamnaval Mishra).

The earlier counsel Mr. Anand Mishra has not issued NOC for
the engagement of the new counsel for various reasons and one of it
being that in the discharge application some accusation has been
made which reflects upon his conduct as an advocate.

In view of the above, it is not a discharge simpliciter which
is being sought.

I have perused the application for discharge and is satisfied
that the said accusations are not warranted and therefore the
counsel Mr. Kaustubh Anshuraj may withdraw the present application
for discharge and file a simple application for getting the earlier
counsel discharged without assigning any motives whatsoever.

I.A. No. 145195 of 2023 is disposed of accordingly.
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